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1 0.A. N0.350/00765/2020.

- —CERTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
KOLKATA

O.A. N0.350/00765/2020.

Date of order : This the 12th Day of October, 2020.

Hon'ble Mrs.Bidisha Banerjee, Judicial Member
Hon'ble Mr Tarun Shridhar, Adminjsiraﬂve Member

Subal Pal,- S/o Sunil Pal, working as Loco Pilot
‘Goods under Senior Section Engineer Loco
Alipurduar  Junction and residing. at  Vill... -
Gobindapur Colony, P.O. Hanskhali, Dist.
Nadia, Pin 741505. ‘

; --Applicant
By Advocate Mr N.Rdy
Versus
. Union of India, through the General Monoger,
North Eastern Railway Maligaon Guwahati,
Assam —781011. i
. Chief Personal Officer, N.F. Railway Maligaon
Guwahati Assam - 781011.
3. Divisional Personal Officer, N. F. Railway,
Katihar Bihar, 813221.
4, Senior Divisional Personat Officer, N.F. Ro:}woy
Alipurduar Junction, 736123. -
-*ReSpgndents

By Advocate Ms S.Choudhury.

Ms Bidisha Banerjee, Member(J)

The applicant has preferred this O.A fo seek'fhe following reliefs :

(a] To issue direction upon:'the respondent authorities, representations
dated 3.7.19 and 24.09.19 and promotional benefit to the opphcanfs
forthwith.

{b] To issue further direction upon the respondenf authorities to consider
the promotional benefit according to seniority where the private
respondent, namely Sri Amitava Pal, junior is considered seniority along- -
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with promotional benefit. Abplféonfs are senior to Sri Amitava Pal and.
promoftion may be considered as on 01.04.2015 forthwith.
'[c} Any other order or further-‘order or orders as your Learned Tribunal

deem fit and proper under the circumstances of the case.

(d) To produce Connected Depqrtmenfof Record at the time of Hearing

2. According to 'rhe' cppiicdnf a provisional part panel, for the pési of '
Assistant Loco Pilot, Category No.18 of Employme‘nf Notice No0.2/2017 was
published on 28.01.2008 wheréin dpplicom's name figured against SI. No.12'
while ’rhcijf of his junior Shri Ami’rovo Pal, figured against SI.No.43. On the basis
of thdt part panel,a provisional seniority list as on 01.04.2015 was publishéd"m

where the name of Shri Amitava Pal, who was much junior to applicant Shri

Subal Paul, figured at SI.No.2, w"hii‘é— the applicant figured at SLNo.32. "
According to the applicant appointment letter was issued. dffer a lapse of 5
months from the date of issuance o'f G.M's letter dated 19.06.2008. He
submitted represen’ro’rion-s on 03.04.2019 and 24.09.2019 qgoinst the illegal
and arbifrary os‘signmem‘ of Seniérity to Sri Amitava Pal over and above him,‘
with a eroyer to re-ossign/cor_réc’r'his ;eniori’ry in the grade of Senior Assistant
Loco Pillot as on 01.04.2015. As it failed to elicit a response he hos' approached
this Tribunal seeking the oforesdid reliefs.

3. Heard Ld. counsels for both sides,, examined documents on record. This -

O.A is taken up for disposal at the odmi’ssion'stoge itself.

4, As it seemed that the rebresentoﬁon of the applicant is still pending
consideration and no final order is under challenge, we propose to dﬁspose
the present O.A. Accordingly wi’rhéu'r entering into the merits of the rho'fter,

we direct the concerned respondent authorities to ‘dispose of the

| represe.n’roﬁons dated 03.04.2019 and 24.09.2019 as contained in Annexure A-

3 and A-4 respectively, in accordance with law within a period of two months

from the date of receipt of a copy of this order and to communicate -its .




S
Ci
L
?
i

1y A T ey e g L T 48 A RS P

3 ' O.A. N0.350/00765/2020.

decision in the form of a speaking and reasoned. order to the applicant

immediately thereafter.

With these directions, O.A stands disposed of. No orderas to costs.
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